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DEPARTMENT OF FORESTS & WILDLIFE 
GOVERNMENT OF NCT OF DELHI 

A-BLOCK, 2D FLOOR, VIKAS BHAWAN 
IP.ESTATE, NEW DELHI-110002 

F.No. F1(2760)/Legal/HQ/25-26 /384 3 -48 

MEETING NOTICE 

A meeting has been scheduled in compliance of the order dated 15.05.2025 passed by the 

Hon'ble NGT in the matter of OA -175/202| titled as Naharpur Resident Welfare Association 

(Regd) Vs DCF Tree Officer West & Ors, on 23.06.2025 (Monday) at 11.00 am under the 

chairpersonship of Conservator of Forests, Department of Forests and Wildlife, HQ, at the 

Conference Room, 2d FIloor, A Block, Vikas Bhawan, IP Estate New Delhi at the Headquarter 

Office of the Department of Forests and Wildlife, GNCTD. The meeting is regarding the 

finalization of the flow of the Test Website Created for the digitalization of the records 

pertaining to the offences related to illegal tree felling/pruning under Delhi Preservation of 

Trees Act. 1994. 

To, 

In this regard, it is requested to make it convenient to attend the meeting at the stated 

schedule, please. 

This issues with the approval of the Competent Authority. 

F.No. Fl(2760)/Legal/HQ/25-26/3843 -48 

Dated: .6.2025 

(Ankit Kumar, IFS) 
Dy. Conservator of Forests (P&M) 

1. PCCF/HoD, Department of Forest & Wildlife, GNCTD. 

2. CCF, Department of Forest & Wildlife, GNCTD, 

13CF, Department of Forest & Wildlife, GNCTD. 

4. CF. (HQ), Department of Forest & Wildlife, GNCTD. 

5. Tree Officers (West/ Central / South/North) under DPTA, 1994. 

Dated: 6.2025 

6. DCF/Tree Officer (North/South/West/Central), Department of Forests and Wildlife, 

Govt. of NCT of Delhi. 

(Ankit Kumar, IFS) 
Dy. Conservator of Forests (P&M) 
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F. No.1(2760)/LegalHQ/25-26/Pt-1| 8153 -S 
To, 

GOVERNMENT OF NCT OF DELHI DEPARTMENT OF FORESTS & WILDLIFE 2N FLOOR, A-BLOCK, VIKAS BHAWAN 
LP. ESTATE, NEW DELHI-02 

Website: forest.delhi.gov.in, Email: defpm.gnctd@delhi.go.in 

Dy. Conservator of Forests, 

North Forest Division, GNCTD, 

MGICC, Bakoli, Alipur, New Delhi - 110036. 

Dear Sir, 

URGENT 
COURT MATTER 

Sub: To comply with the directions in the order dated 15.05.2025 passed by the 
Hon'ble National Green Tribunal in the matter of OA � 175/2021 titled as 

Naharpur RWA vs Deputy Conservator of Forests & Ors. 

Ref: Letter dated 12.09.2025 of the DCF -North Forest Division 

Dated: 1.09.2025 

It is submitted that a letter dated 12.09.2025 was received from the DCF North Forest 

Division regarding the compliance in the present matter. The Hon'ble National Green 

Tribunal has passed an order dated 15.05.2025 in the instant matter regarding the creation of 
mechanism to detect the repeat offender, and directed as under: 

"1. In this original application, the Tribunal is examining the grievance of 
illegal felling/cutting of trees. The issue originally raised relates to such 
illegal felling in green belt surrounding Village Naharpur, Sector-7, Rohini, 

Delhi. 

the offence by the tree officer. 

2. The Tribunal in the earlier proceedings had taken note of the fact that 
the same person had done repeated violations of felling of tree inspite of 
registration of the offence and compounding at the first instance. The Tribunal had also noted the mechanical compounding of 

3. Learned Counsel appearing for the GNCTD submits that now an advisory has been issued by the Department of Forest and Wildlife, Govt. of NCT of Delhi with the direction to ensure that the appropriate compounding fee is levied and no mechanical compounding of offence is done. She submits that now the FIRs are being registered for the illegal 

358

10



jelling and punitive action is taken. She has further submitted that presently 

there is no mechanism existing to detect if a violator is a repeated violator, 

but digitalization of the record will be done so that in future the repeated 

violators can be detected and stricter action can be taken against them. On 

nstructions, she submits that this execise will be completed within three 

months. 

4. t has also been pointed out that in terms of the order of the Hon ble 

Supreme Court the exercise of tree census in Delhi is being undertaken. 

Ihe competent authority will explore the feasibility of geo-tagging of trees 

in that exercise, ifnot already included. 

3. Counsel for the GNCTD in the said background seeks four weeks 'time to 

place on record the action taken'proposed as also a copy of the advisory 
which has been issued by the GNCTD. " 

In response to the letter dated 12.09.2025 received, it is submitted that a meeting 

dated 24.06.2025 was held for the finalization of the flow of the Test Website created for the 

digitalization of the records pertaining to the tree offences related to illegal tree 
felling/pruning under Delhi Preservation of Trees Act, 1994. The said meeting was conducted 
under the Chairmanship of Conservator of Forests and in the presence of the Conservator of 
Forests (HÌ), Deputy Conservator of Forests (P&M), Deputy Conservator of Forests (South), 
Deputy Conservator of Forests (North), Deputy Conservator of Forests (West), Deputy 
Conservator of Forests (Central). It is submitted that the IT Cell was directed to create and 

finalise the Portal/ Website in terms of the discussion/observation of the meeting dated 

24.06.2025. Thereafter, the approval was obtained for the creation and finalization of the test 

website/portal in compliance of the orders of the Hon'ble Court. It is submitted that an 
advisory dated 14.05.2025 has already been issued to all the concerned Divisions for 

compliance of the orders of the Hon'ble NGT. It is submitted that the IT Cell has updated the 

portal/website as per the directions and the copies/screenshot of the updated portal has been 
attached with the letter for kind perusal and necessary action. 

In respect to the above facts and circumstances, DCF (North Forest Division) is 
requested to take the necessary steps in compliance of the orders of the Hon'ble National 
Green Tribunal before the next date of hearing. 

It is to note that the next date of hearing of the matter is 22.09.2025. 

(Amit Gemawat, IFS) 
Dy. Conservator of Forests (P&M) 
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Enclosures: As above. 

Copy to: 

PS to PCCF/HoD, Department of Forest & Wildlife, GNCTD. 

2. PA to CCF, Department of Forest & Wildlife, GNCTD. 

3. CF, Department of Forest & Wildlife, GNCTD. 

1. 

(Amit Gemawat, IFS) 

Dy. Conservator of Forests (P&M) 
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Vipot Pandey IFS, Tree Officer/DCF (West) 
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Vipul Pandey IFS, Tree Officer/DI 
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